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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 

 

TOURISM & CULTURE DEPARTMENT 

 

Notification 

                                       Ladakh, 14th of November 2024 

 

               Subject: Addendum to Notification No.: LA (Trm)/Homestay/2023/(53)/3748-55 [SG-LD-E-22102023-

1267], dated 22 October 2023 & Subsequent Addendum to Ladakh Gazette Notification No.: SG-LD-E-

24072024-1336, dated 24 July, 2024 & Ladakh Gazette Notification No.: SG-LD-E-19092024-1374, dated: 

17.09.2024. 

 

1. Section 9, titled ‘Selection of the Homestay Beneficiaries’ now outlines a process for determining eligible 

homestay beneficiaries, based on the following structured framework: 

 

(1)  First preference shall be given to households with no employed individuals/ individuals having no 

other business, Ex-Agniveers, Ex-Servicemen, who have completed their full-colour service in the 
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Armed Forces, Women Self-Help Groups candidates and new entrepreneurs (individuals or 

households with no prior ownership of guesthouses, hotels or campsites) in that order. 

 

(2) Individuals or households, currently running a business in the tourism or hospitality sector, such as 

hotels, guesthouses, travel agencies, or related ventures, will not qualify for incentives under the 

policy. 

 

(3) All other terms and conditions of the Ladakh Homestay Policy 2023 would remain unchanged and 

continue to be in effect. 

 

By Order of the Administration of the Union Territory of Ladakh. 

 

           

 

 

Sd/- 

Vikram Singh Malik, IAS 

Secretary, 

Tourism and Culture Department, 

UT of Ladakh 

 

No.: LA (Trm)(Homestay)(53)/UTL/2024/2496-506                                                           Dated: 14.11.2024 

 

Copy to the: 

 

1. Joint Secretary (JKL), Ministry of Home Affairs, GoI, New Delhi for information. 

2. Chief Wildlife Warden, UT of Ladakh for necessary action. 

3. Director, Tourism Department, UT of Ladakh for information and necessary action. 

4. Technical Director, NIC, Ladakh with the request to upload the addendum on the official 

website of the UT Administration Ladakh and District websites of Leh and Kargil. 

5. Principal, State Institute of Hotel Management (SIHM), Ladakh for information. 

6. Assistant Director, Tourism Department, Leh/Kargil for information and necessary action. 

7. Tourist Officer, Zanskar for information and necessary action. 

8. OSD to Hon’ble Lieutenant Governor, UT of Ladakh for kind information of the Hon’ble LG. 

9. Private Secretary to Advisor to Hon’ble Lieutenant Governor, Ladakh for kind information of 

the Advisor. 

10. Office file.                                                                                                 

 

                                                                                               Muhammad Ali Tak, 

                                                                                                      Under Secretary/OSD, 

                                                                                      Tourism and Culture Department, 

  UT of Ladakh 

 

  

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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